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0 R D E R 

Mr. 	B. Mukherjee, learned counsel appearing f or the 

applicants in M.A. submits that * Ms. Krishna Das, res pondent OP has 

got the appointment as per direction of this Tribunal and he produced 

a letter of appointment today. , So, in view of such submission the 

Miscellaneous application has become infructuous. Thereby it is 

disposed of.. 

MEMBER (J) 


